FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation & of the Insolvency and Bankruptcy Board of India {Insofvincy
Resolution Procass for Corporate Persans) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF Mis BREADWAQRKS GOURMET
FOQDSPYTLTD

RELEVANT PARTICULARS
Name of corporats debtor BREADWORKS GOURMET FOCDS PRIVATE LIMITED

2. |Date of incorporation of corporate deblor| 26052011

3 | Authority under which eorporate RoC-Bangalore
debtor is incorporatediregistered
4. | Corporata Identity Mo, fLimided Liability U 15316KAZ011PTCO5ER20
Identdication No. Of corporale debtor
5. |Address of the regislered ofice and TR3, 4th Floor, Esteam Mall, Bellary Read
princigal office {if any) of corporate debtor Bangalore KA 560024 IN

Inselvency commencement date in

6.
respect of corporate debtor 18.11.2019 / 20.11.2019

7 Eshma.led date of dosure of insohvency 16.05.2020
resodubion process

8. |Mame and registration number of the B Parameshwara Udpa
imsolvency professional acling as IBENPA-DOZAP-NOD4B/2017-18/11445

inferim resolution professional
9. | Address and e-mai of the interim resolition beepesyougmail com
professional, a5 registerad with the Board
0. |Address and e-manl to be used for o, B27/7 8ih-Main 4th Block BEL Layoul

corraspandsnce with the intarim Vidyaranyapura Bangalore-560097
resolution professional E-Mad: beepesyou@amail.com
11, | Last date for submission of caime 17.12.2019

T

12 [Classes of creditars, if any, undar tlavse(t) of | -
sub-section [6A) of secticn 21, ascertaingd by
v rilenim resolution prafessional

13, [Nemes of Insclvency Professionals dengfied

o act a5 Authorised Representalive of credilors] 2~
in a class (Three names for each chass) Binse
14, | H¥Retavant Forms and Web: hitps:iibbi gov in‘homelidownloads
by Daetails of aultwnzed Physical Address;

[epresenialives aro availgble ab
Motice is hereby given that the National Company Law Tribunal has ordered the
commencement of a corporale insolvency resolulion proces of the Mis BREADWORKS
GOURMET FODDS PYTLTD 0n 23.10.2019
The creditors of Mis Breadworks Gourmet Foods Pl Lid, are heraby called wpon to
subymit their claims with proof an o before 17.12.2019 16 the interim resclution professional
atthe address mentioned against entry No.10,
The financial creditors enall submit their claims with proaf by elecironic means only. All other
creditors may subrnil the claims with proofin persan, by postor by electronic means,
Adinancial creditor belonging to a class, as lisled againgl the entry No.12, shall indicate #s
choice of Autharised reprasentative from among the hree insolvency professionals listed
against eniry No. 13 1o act a3 Authonised reprosentative of the class—in Farm CA
Submission of false or misleading proafs of claim shal aftract penatties.
Mame and Signature of Interim Resolution Professional:
Date and  Place: Sd/- B.Para ara Udpa




